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(b) whether any more imports are tofbe 

permitted if so, the quantity thereof?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND COOPE 
RATION (SHRI MOHAN DHARIA) :
(a) and (b) : Import duty on coconut 
oil was reduced with effect from 30th 
May, 1977. Information about imports 
of coconut oil after this date is not avail­
able as yet. Issue of new licences for 
import of coconut oil has been stopped 
with cffcrt fro in 13th July, >977, and 
actual imports against licences already 
issued will be monitored su that total 
imports do not exceed a certain limit,
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Loan sanctioned to small (u m en  
for Agricultural purpose by Nat*

, (>416. SHRI SRIBATCHA DIGAL : 
Will the Minister of FINANCE AND 
REVENUE AND BANKING be pleased 
l<* «ate s

t (»> the orii 
banks in ‘ 
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feUowed by nationalised 
die question of granting

(b) tbe amount of loans sanctioned 
to small farmers for agriculture purpose 
by the nationalised banks in the district 
of Phulbani, Orissa during the year 
1976-77!

(c) the number of fanners benefited 
from it;

(d) the number of applications still 
pending with the banks for more than 
a month as on 1st July, 1977 for grant 
of loans to the farmers in Phulbani dis­
trict; and

(e) the reasons for delay m tak:s£ 
action on such pending applications (

THE MINISTER OF FINANCE 
AND REVENUE AND RANKING 
(SHRI H. M. PATEL) : (a) In cd- 
vancing agricultural loans Banks are 
increasingly taking into account the 
purpose and the incremental income 
expected from a scheme,

Thp landless labourers who are not 
in a position to offer any tangible security 
are provided short-term credit under 
the Group Guarantee Scheme. Third 
party guarantee, if available, is also taken. 
Security is not regarded as the prime 
consideration and wheir a borrower 
is not in a position to offer any security, 
it is not insisted upon.

(b) and (c). The number of accounts 
and amounts outstanding in agricultural 
loans granted by Scheduled Commercial 
Banks as on the last Friday of December 
1976 in Phulbani (Boudh-Khondmal) 
District in Orissa are as under :—

Number o f  accounts Balance
outstanding

533 Rs. 3* 35 lakhs

Separate information in respect of Nation^ 
alised Banks is not available,

(d) and (e). Reserve Bank has reported 
that information in this respect u  net 
available.^

Recruitment of■Mat of varioas pasts 
Nationalised #»rrr

6417- SHRI SRIBATCHA DIGAL : 
Will the Minister of FINANCE AND 
REVENUE AND BANKING be pleased 
to state :

(a) whether it is a fact that even after the creation of Banking Service Commission the ^nationalised banks are
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holding their own examinations for 
recruitment to various categories of 
posts under them; and

(b) if so, thr reasons therefor?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL) : (a) and (b). 
Banking Service Commission, which was 
set up on 21st February, 1977 has not 
so far started recruitment of personnel 
for public sector banks. In the meantime, 
to avoid any set back lo their various 
programmes, the public sector banks 
have been advised to continue with 
their recruitment process, till the Banking 
Servicc Commission notifies under Scction 
15 of the Art, the date from which all 
appointments to posts covered by the 
Act arr filled by public sector banks 
only on the recommendation of the 
Commmion.

(b) if so, the reasons thereof; and

(c) whether Government have any 
proposal to improve the pay scales?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA) : (a) No, Sir. Regular retail 
showroom activities were started by the 
National Textile Corporation only in 
September 1975. The showroom em­
ployees are paid consolidated salary 
commensurate with their responsibility. 
The salary paid by NTC is higher than 
thr statutory minimum wages.

(b) Does not arise.

(c) The National Textile Corporation 
is reviewing thr matter in consultation 
with the showroom employers.

Rate of Payment of HRA and CCA 
to Central Government Employees

64 j 8. SHRI SRIBATCHA DIGAL : 
Will the Minister of FINANCE AND 
REVENUE AND BANKING be pleased 
to state :

(a) whrther thrre is any proposal 
under Government’s consideration to 
revise the rate of payment of House 
Rent Allowance and City Compensatory 
Allowance to Central Government em­
ployees working in Delhi in view of the 
significant rise in house rent in Delhi; 
and

(b) if so, details thereof?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL) : (a) No. Sir.

(b) Does not arise.

Salary paid to National Textile
Corporation Showroom Employee*

6419. SHRI RAMACHANDRAN 
KADANNAPPALLI : Will the Minuter 
of COMMERCE AND CIVIL SUPP­
LIES AND COOPERATION be pleased 
to state ;

(a) whether it is a fact that National 
Textile Corporation showroom employees 
are getting only a very meagre fixed 
consolidated salary for the last three 
yean;

Foreign Exchange earnings from 
Kerala

6410. SHRI B. K. NAIR : Will the 
Minister of COMMERCE AND CIVII. 
SUPPLIES AND COOPERATION be 
pleased to state thr foreign exchange 
earnings in resprct of products from 
Kerala State in the past threr years in 
absolute terms and in terms of percentage 
of earnings of the whole country ?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA) : Foreign Trade data is not collected 
and compiled on statewise basis.
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